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CEiQTSAL ADMiivlSTKATlVE XKIBUMAL
PRIwClPAL BEMCH r wEW DELHI.

CP-343/20ul in

MA-063/2OOI

OA-729/2000

Mew Delhi this the 10th day of OctoDer, 2001

y

%

Hou'hle 5h. s.R. Adige, Vice—Cudii'mdii\A)
Hon ' b 1 e Dr. A. Vedava 111, MeiTibex" { J)

Sh. Parveen Kumar,

C/o Garr i son Eng i neer(AF},
Subrato Park,

Pa1am,

Delhi Cantt. , Pet i t ioner

(through sh. vijay Kumar, Advocate)

ver sus

1. Sh. Yogendra Marain,lAS
Secretary,

Ministry of Defence,
Govt. ot India,

New Delhi.

2. Lt. Gen. Hari Oniyal,

Engineer-in-Chief,
Army Headguartes,
Kashmir House,

DHO PO,

New Delhi—11.

Md 3 Gen. Madhav Arren,

Chief Engineer,
HO Western Conimand,

Chandimandir,

Haryana—134107. ....

(through Ms. Meenu Mainee, Advocate)

ORDER (ORAL)

Hon'ble Sh. S.R. Adioe, yC(A)

ResDundent s

on. Vijay Kuiuar staces tuat petitioner's

grievances have been redressed and the CP is not pressed.

Accordingly, CP-34S/2001 is dropped. Notices discharged.
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extension of time toS o 9 / 2 U 01 seeKliiu

impUment the Iribunal's order Is also dismissed as having
tiecorfie inf ructuoub.
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(Dr. A. Vedavaill)
J)

(S.R. Adige)
VC (A)
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